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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

CALCUTTA BENCH

. - MA 573 of 2002 o | . N
- OA 1386 of 1997 -

Present & HOn'ble Mr. Justice B. Panigrahi, vice-Chairman

LT Hon'ble Mr. S’.‘ Biswas, Administrative Member

Debi Prosad Hazra
- VS =
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For the Applicant ¢ None

" For the Respondents:; Mr. Be. Mukherjee,Counsel
Date of Order ; 15~-03-2004
ORDER

MR, JUSTICE B. PANIGRAHI, VC )

None appears on behalf of tie applicant on call,
Mr. B. Mukherkee, Ld, Counsel for the respondents is present.

accordingly, both the MA and OA are dismissed for default.
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